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of the Reserve Bank and the same is still 
in progrew. A complaint was lodged with 
the local p slice. Later, the OBI have been 
asked to take over the investigation. It 
is not possible to assess the actual loss at 
present as it can be known only after tbe 
investigation is complete.

(c) 13 p-?r*dn$ wrre arrested, of whom 
6 have since W n  released on bail.

(d) F jrthrr action against concrmed 
staff will be initiated on receipt of tbe 
Enquiry/Investigation Reports referred to 
abive. T 1 "  existing procedures are being 
examined b/ the Reserve Bank with a view 
to fill the lacunae, if any, an a ho to 
tighten them up.
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*87- SHRI R.K. MHALOI :

DR. BAPU KALDATE :

Will the Minister of COMMERCE, 
C IV IL  SUPPLIES AND COOPERA
TION  be pleased to state :

(a) whether the prjerso/fr me <il lie  es
sential commodities are scm<wKat again 
on the rise ;

(b) if  so, the details of actual i iw* sim c 
the presentation of the Budget, fmonth- 
wise) ;

(c) the reasons for rise m prices ; and

(d) what steps Government Have taken 
or propose to take, to control the priccs?

THE MINISTER OF STATE IN THE 
M INISTRY OF COM M ERCE, CIVIL 
SUPPLIES AND COOPFRATION

(SHRr KRISHAN KUM AR GOYAL) :
(a) Yes, Sir. During the past few months, 
there has been increase in the prices of 
some essential commodities.

(b) The monthly movement of whole
sale price indices of essential comwf diti^ 
since the presentation of the Union Budget 
for ig7g-8o is given in the statement.

(c) The rise in price*ha* been due to the 
cumulative impact of several factors such 
as upward adjustment in tbe adminis
tered priccs of certain commodities like 
petroleum products, iron and steel and ce
ment; increase in the prices o f import* d 
commodities ; seasonality factor; im p a ct  
of increase in excise duties on some commo
dities on imposition of import duty on im
ported edible oil s ana rapid expansion m 
money supply during the last three, years.

(4) A number of measures have already 
been taken to curb inflationary tendencies, 
and further measures would be taken as and 
when felt necessary. Some of the impor
tant measures taken are briefly indicated 
below :

(i) Instruction* have been issued to vari
ous Central Government Departments 
to exercise utmost economic discipline 
and reduce Government expendjttut.

(ii) State Governments have keen re
quested to adhere to authorise ovetdraft 
limits and to restrict non-plan oqwnaituir.



*7 Written Am p m  ASADHA 32, 1*01 (SAKA) WtitUn Am tfien *#
(Mi) An Ordinance has been pronjulgat- 

fd «»postpone by one year repayment of 
instalment of compulsory deposit falling 
one on July 6,1979.

<iv) Reserve Bank of India has tightened 
bank credit against sensitive commodities 
namely sugar, oilseeds, edible oilsand puls
es. Reserve Bank of India has advised 
comm *rcial banks to keep a strict vigilance 
on advances against such commodities in 
ord**r to check any tend**ncv to utilise bank 
finance for hoarding.

(v) The Scheme oj monthly releases of 
sugar by Government was re-introductd 
with effect from June 5,1979 with a view 
to maintaining the prices of sugar at 
reasonable level. From July 1, 1979, res
trictions on weekly ia le  and despatches of 
sugar have been rctmposed.

(vi) The ex-fa<tory prices for printing 
paper and cream laid or wove paper have 
been fixed atR*. 3,000 and Rs. ,̂785 per 
M-tric Tonne respectively. Under the 
Paper (Control Order, 1979, the 
G-ntral Government has empowered itself 
to direct disposal ofstock and sale of white 
printing paper and cream laid or wove 
paper.

(vii; Although the procurement prices 
of rice and wheat were increased during 
i978-79(Kharif) and 1979*80 (Rabi) 
marketing seasons respectively, the Central 
issue prices for foodgrains for the public 
distribution system have not been increased 
so as to hold the price line. The demands 
of the State Governments for allocation 
of Wheat and rice are being met in full. 
State Governments have been requested to 
strengthen their public distribution system 
with a view to making foodgrains available

to the vulnerable sections of population at 
reasonable price*.

(viii) State Tiading Corporaton has 
started open market intervention in ediHe 
oil» by selling imported oil. STC contir li
es to meet the requirement.* of the xata^ati 
industry and also requirements of the State 
Government* for the public dlstril.uti< u 
system in respect ol imported rapesced oil/ 
Palmolein/RRD palm oil et<.

(ix) Effort* are being made to imj»<\e 
the movement of goods bv rail. The it Las 
been consid«Table improvement in the 
movement of foodgrains to North Eastern 
States During the past 20 <Ia\s of 
June J979, 51,000 tonnes ol foodgrains 
nave been received in North-Eastern 
States.

(x) Jmpoit of essential commodities 
like cement, edible oils, pulses and soda 
ash, in short supply, is being continued.

(xi) State Governments and Union 
Territory Administiations have been re
quested to strictly enforce the provisions 
of the Standards of Weights and Measures 
(Packed Commodities) Rules, 1977,Essential 
Commodities Act, Price Display Orders 
and similar other enactments. They have 
also been asked to keep a close and cons
tant watch on the price trends and to 
curb unwarranted increase in the prices 
of various essential commoditrs.

(xii) The Froduction-cum-Distributinn 
Scheme has been launched from July 1,
1979 to covei larger population and more 
articles of daily necessity. The Scheme is 
expected to be m full gear by the end of 
the year.
(xiit) Special efforts are being made to 
increase tn production in oilseeds and 

pulses.
fS ta tc n c n t

Monthly movement of Wholesale Prices Index Number of Selected Essential Commodity during the 
period February, 1979 to May, 1979

Page Change
Commodity Feb March Apr. May ’79 —

May ’79 M ar,’79’79 *79 ’79 Apr. '79*

Apr *79 Mar. *79 Feb. *79

1 2 3 4 5 6 7 8

Rice . 157-8 *57-5 163 0 167-7 <+a 9 **3 5 ' — 0-2

Wheat 161-5 161-0 *54'7 150-5 - 2  7 —3 9 — 0 3

Jowsur . . i5#-6 *47 B 149-2 *49'* — o-1 ■i O 9 — 3 *

Baftr* *99 3 *38*0 i4i '9 142-3 4 0 3 +a-8 — O'9

Gram 283* 0 288*3 2lC* 1 208 9 — 3*3 —5 3 + 8*4

Arhae 230* 9 231*8 239*7 241-7 +o-8 + 3*4 + 0*7
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SHIPMENT OF SHRIMPS HELD <JP 
IN U.S. PORTS FOR EXAMINA-

TION

#88. DR. VASANTKUMAR PANDIT: 
Will the Miru-ttrr of COMMERCE, CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state :

(a) Whether it is a fact that shipment 
of Shrimps exported during March. 
Arril and May worth crores o f  rupees was 
hild up in U.S. ports for examination 
and procesiing of “ Salmonella”  in the 
Shrimps.

(b) w’icn was the warning about Sal
monella content in Indian Shrimps giving 
by the Food and Drug Administration; 
and

<c) w'latstep* Government have taken 
to promote Shrimps export and remove 
the technical difficulties ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COM M IRCE, CIVIL 
SUPPLIES AND COOPFRATION 
(SHRI ARIF BEIG) (a) to (c). Some 
consignments were detained for inspection 
of FDA authorities foi Salmonella content 

in the shipments.

FDA did not give aji> warning about 
Salmonella content in Indian shipments.

Soon after the FDA subj^ctrd wur 
shrimps to Salmonella tests a Marine 
Products Exports Development Authority 
delegation went to U.S. and had discus* 
sions with FDA and our Embassy < so
cials. As a result of this majority of pm* 
ding consignments were cleared. M>»* 
quently, FDA officials visited Ir«U? 
seeing various processing facilities ard held 
discussions with ca&cerned cfficialf- 
They also visiwd -Kerala and other m m




